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Visit of Indusiry Mimnister t©
Indonesia
2673. SHRI JANARDHANA . POO-
JARY: ’

SHRI G, Y. KRISHNAN:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether he visited .Indonesia
during May, 1980; and

(b) if so, the nature of talks held
there and their outcome?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) Yes,
Sir.

(b) In the Agreed Minutes signed
with the Indonesian Minister for In-
dustry India has offered to cooperate
in the establishment of plants in the
sectors of cement, aluminium, pulp
and paper, and power generation.
Other possibijlities of Indian participa-
tion include the sleel sector, dairy
industry, the palm oil industry, the
small scale industrial sector, sugar
industry and rural banking. It is ex-
pected that both sides will duly eon-
side- ‘he specific possibililieg through
detailed discussions on the various as-
pects including costs, modalities of
participation and time schedule, etc.

Remission of Colonisation Loansg in
Andamayn & Nicobar Islands

2674. SHRI MANORANJAN BHAK-
TA . Will the Minister of HOME AF-
FAIRS be pleased to refer to the reply
given to Starred Question No. 132 on
the 19 March, 1980 regarding remis-
sion of colonisation loans in Andaman
and Nicobar Islands ang state:

(a) how many cases of colonisation

Loan remission were ordered in the
Union territory of Andaman and Nico-
bar Islands; Tehsil-wise; and

(b) whether the Administration
had informed the individual loanees
whose loan is remitted; if not, the rea.-
song therefor?





